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................. dasnandy

ER A z, son/daughter/wife of Laﬁlgﬁﬂj%vkumﬂ—%
aged. B i . years, belonging to Béhm};\/.ial\-mnﬂobl\q
service and presently working as Qg}zﬂ@maﬂéﬁm}amt -

give herein below the detalls of the assats (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A. - Datails of movable assets _
{Assets In joint name indicating the extent of jolint ownership will also heve to be

glven)
. Description Seif | Spouvss | Dependant-1 | Dapendent-2 | Depandantd |
Ho. ST, == k) / _Hams{s5} g L,:a.me Heme Etc, Name
(i) |Cash 15000/ - Shagve |Jzsha

P2ja | Onedbual

{il) | Deposits in
" | 'Banks, Financial | SPT

- | Institutions And | RV i
Non-Banking R e
Fmanciat 260 O'On/‘
Companles
(iii) | Bonds, : ;
: Debentures and P"gt‘ offig
Shares In Savas PR _— Fetrrs
companies Aecc-4 m7l '

(iv} | Other financial
Institutions,
NSS, Postal "
8avings, LIC
Policies, etc

—

| (details of oiwtny
- | make, ete.) RR-01 —_—
: ; : JFH 343 :

(vi) [ Jewellery (give

detalls of (::g.i :
welght and S _ — e L
valug) Sihve
3009

-_—
.

(vil) | Other assets,
sutch as values
of claims /

—_——
—_—
P ———

¥

(v) | Motor Vehicles [lHexo _ : 7]

interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companles and as per books In the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on

employse.

‘the income of the‘

@:mjaﬂo l(urrnSz' .

gloz)2062¢

B T



also have to be indicated]

{Note Propertlﬁs in Jcmt o.*mership indicating the extent of joint ownership will

Sri [ Description | Seif Dspantent- ¢ -
o [ Rl i g
(1) | Agricultural Land
- Location(s) U “’A“}’VZMP
- Survey number(s) °meug’t”°’* it
- Extent (Total Poopedy edd, Knpsand
measurement) !
-Current market value Bherblapus, & ol
(i) | Non-Agricultural Land
- Locatlon(s)
- Survey number(s) S
- Extent (Total R
‘measurement)
~Current market valus
(i) B»v[ijld'ln_gs {Commercial |\ apdds
and residential)
Location(s) Passttet house ;
- Survey /deor amel lard [of
number(s) ' ; b
- Extent (Tota! ’mﬁMMJM EaEas
measurement) =’
- Current market Thassa ad ‘
value & S stapwmrha.
(iv} | Houses / Apartments, : |
) e g Jolabpus, czjt)r {
- Location(s) Keich oo 567 |
- Survey [door sl -
numbsr(s) (g: 3 ZPAP'&\ .
- Extent (Total % i
measurement) Potia
« Current market
valug :
(v) | Others {suchas A e i
| interest in property) ey Sl ' :

(2}

institutions and government dues:-
[Note : Please give separate details for each item)

1 give herein below the detalls of my liabilitles / overdues to public financial .

Sr, . | Dascription Hams & addresa of Bank / ot cutztsm!lﬁ; P |

Ko, Finzrclel Institutions(s) / OfF suure o g

e e Department {s) !
(8) | (i) Loans from Banks IHoseed loasm Dacem apt  ti. 04 242 .00/ 5

(i1) Loans from financial & J i

institutlons — e :;

(i) Governmant Dues:

(a) dues to departments |

dealing with government i

accommedation o :

(b) dues to departmants |

dealing with supply of P s PR F

water 5 l

(c) dues to departments

dealing with supply of |
electriclty :

|

clez2l|202g

o



(d) dues to departments

dealing with telephones
(e) dues to departments
dealing with government
transport (Including
alrcraft and helicopters)
(f) Other dues, if any u

(b) (I) Income Tax including R

sucharge [Also ingicate | CF LPK 4862.A
the assessment year upto
which Income Tax Return
filed, Glve also Permanent
Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment

year upto which Wealth ‘ T
Tax return filed.}

(iil) Sales Tax [Cnly in
case of proprigtary AI—
business] MR ety e !
(I¥) Property Tax e

C.  Personsi Detsil

GPF/CPF/PRAN No. :- 1:1L 89 LG‘&‘BJ_ .2_

Gender - = ' (M/F)

Gate ¢of Birth ba '
2l il2[119 |2 |4+ J (DD/MM/YYYY)

Class/Group = = (A/B/C)

Cadre i= , : z
[Bihas leais)abive Meceemb hfi ]
(Full Name e.g. B.A.S.-Bihar Administrabiva Sarvice,

B.S.S.- Blhar Secretariat Service ete.)

Home District &= 5.2-_{:0_\@ cv>|r\a |
I hereby declare that the abova detalis are true to the best of my

knowledge and belief.

Signature ..Qomj&m...km ...
Name of Employee: ..anjamg..kmz'

Placer..Fadanch ... Designation:... A4z c.em. [ dtema oot

Date:....@;.,l.%.].&QZQ Department:..[Bzkhas.. Macl haw..Cabha.

Flease slgn each page of the declaration. Asset declaration form
must be in A4 slze white paper with computer typed (single side)

In prescribed format.

Note:

@Jﬂjdﬂo ‘4‘4 as?
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